National Company Law Tribunal

Allahabad Bench
CPNO. 18 )21

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 23.08.2017

NAME OF THE COMPANY:  Gyanpa i Indiasdmvcduwie Developmenst thd wihy
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SECTION OF THE COMPANIES ACT: U/S 39} /29
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CP NO.19/2017

Sh. Shahid Kazmi, Advocate for the petitioner company. He files an affidavit
on behalf of the Director of the Company by furnishing undertaking for making
compliances in response to the observation of the RD made in his affidavit. The

same 1s taken on record. A copy thereotf be served to the office of OL.

The matter be listed for argument on 30" August, 2017.

— 24 -

Dated:23.08.2017 Sri H.P. Chaturvedi, Mé€mber (Judicial)
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Kavya Prakash



